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Lawlessness in Kerala

*49. SHRI MANIBHAI J. PATEL :
Will the Minister of HOME AFFAIRS be
pleaséd to state :

(a) whether regarding the

reports
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illegal actions and lawlessness in the
Kerala State were i1eceived during the
months of December, 1968 and January,
1969 formally and informally ;

(b) if so, the reasons for non-interven-
tion by the Government of India and
thus letting the people of that State
suffer ; and

(c) whether any reports from public
bodies and individuals belonging to that
State were received by Government and,
if 80, the details thereof ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): (a) and (c).
Government have received representations
from some individuals and organisations in
Kerala about some alleged acts of vio-
lence and lawlessness in Kerala in the
months of December, 1968 and January,
1969.

(b) Representations contalning specific
al'egations were forwarded to the State
Government for appropriate action under
the law. No further action becvond this
was called for.

Extension or Reappointment of Clags |
Qfficers in Ministry of Home Affalrs

*491. DR.SUSHILA NAYAR : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of cases in which ex-
tension had been given to class 1 Officers
of his Ministry who were to be retired
at the age of 58 during 1968, and (heir
pames ;

(b) the pumber and names of class I
Officers of his Ministry who retired at the
age of 58 and were reuppointed during
1968 ; and

(c) the reasons for their extension or
reappointments ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (c).
A stat g the requisite infor-
mation is laid on the Table of the House.
[Placed 1n Library. See No. LT-334/69.)
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